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of this aspect. Ar.d as I said when there j are SHRI A. G. KULKARNI : You do not want
different factor like natural calamities 1 = to come in because you are a private sector
drought, etc. it is he policy that the short | man. You do not want the cooperative
te'm Kin" should 1 c. inverted into msdium I | movement and social movements to grow in

or long term loan . this country .
DR. BHAI M/* HAVIR : The picture the MR. CHAIRMAN : You please sit down.
hon. Minist<  has painted of the co- Let him go on.

operative seen T is really something to worry
about. I would like to know from him if
heagr> es that the co-operative sector has
been n Ewe a victim of wrong type of
people en' Jring in and exploiting than
having any thereat defect in itself. What I
am saying is whether the Government is in
agreen ent that wrong type of people have
got ii to it and that is why at the time of the i
ist survey also quite a large number 01 co-
operative societies were reported to ie in

SHRI A. G. KULKARNI : He has
provoked me. They have got vested
{nterests...

SHRI DAHYABHAI V. PATEL: I am
here to provoke all of you and not (0 please you.

SHRI ANNASAHEB SHINDE : I would
like the hon. Member to appreciate one more

trouble. Some of the institutions th nnelves | difficulty. ~Go-operation again is a State
were nowhere in existence. If lat is a fact I subject. State Assemblies necessarily have to
would like to know th; the Government has see that appropriate laws which govern the co-
thought about emedying this aspect. The operative sector are passed. We have from time
remedy does not lie in providing a new loan to time suggested to the State Governments the
orai *w fund or creating a new agency, the need to make necessary amendments in their
remedy lies in having proper type of pf sons. co-operative laws so that the cooperative
If the Government agrees, I w wW like to movement is really democratic and is not
know what precaution is 1’3 ing taken. Now dominated by vested interests and effort is

the nationalised ban! * are going to enter the made to have viable units in the villages. If
field 0> ahn< ;t entering the field of these steps are taken by the State

agricultural finai ;e. Are we going to learn Governments, there is a possibility of the co-
some lessoi s from our experience in the co- operative movement making some progress.
operati je sector and how are those lessons | But in some areas the co-operative movement
beii g used for making the nationalised banl is not making progress as per our expectation.

| run in a better way and protect the: selves
from the pitfalls which the co-opei itive
sector has suffered from ?

DR. BHAI MAHAVIR : I want your opinion
directly whether too little of Government
control is responsible for this or too much of
Government control...

SHRI ANNSAHEB SHINDE : These
problems a e considered from time to time MR. CHAIRMAN : Your next question :
in the co iference of Ministers of States who
are ii charge of the Department of Go-opera
ion. On the problem which the hon. Member

. . . SUGAR PRODUCTION BY A FARMER m
has raised, naturally 1 woulc like to submit

L BIHAR
that cooperation is a voluntary movement
and unless good peop ¢ like my hon. friend +271. DR. BHAI MAHAVIR :f SHRI
came forward an . help the co-operative LAL K. ADVANI -

movement to g( on right lines ...

Will the Minister of FOOD AND
DR. BHAI M<\ 1i.VVIR : I do not want AGRICULTURE be pleased to state .

any compliment  rom you. (a) whether the attention of the Government

of India has been drawn to the Press report

SHRI ANNAS VHEB SHINDE : Letme | ,o0caring in the "Searchlight”

complete.

+The question was actually asked on the
SHRI DAHYABHAI V. PATEL : Men floor of the House by Dr. Bhai Mahavir.

like Shri Kulkaini are goad.
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Patna dated mh March, 1970 relating to the
record yield of aooo maunds of sugar cane per
care produced by one Shri Sat, u-ghna Prasad,
Advocate in his erstwhile barren plot of 10
acres ;

(b) whether it is a fact that on analysis the
Director, Sugar Cane Research Bihar found
the sucrose recovery of the cane price to be
16-44% against the maximum of ia% recorded
hitherto *

(c) whether it is also a fact that all this was
achieved without cv-en an ounce of chemical
fertiliser ;

(d) whether Shri Prasad has repeatedly
written to the Prime Minister (apart from the

Agriculture Department) about his
experiments and achievements ; and
(e) the reasons for not adopting the

methods of this progressive farmer for the
country's good ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE
COMMUNITY DEVELOPMENT .AND CO-
OPERATION (SHRI ANNAS AH EB
SHINDE) :

(a) Yes, Sir, but 2000 maunds of sugar cane
per acre is not a record yield.

(b) and (c) The information is being
collected from the Government of Bihar and
will be placed on the Table of the Sabha a*
soon a> possible.

(d) Yes, only one reference has been
received.

(e) No detail of the methods were given by
this farmer who has been requested to  give
the details.

2o W WETET : HATH, ST T dvad
7, 7o qufavite (e §, 9 w&1 £ I9d
gem wgr ¢ v 97 #iv fawir 1 o
sard WA & sEed @ e 9% % )
T 9 3% 9@ &1 uF afa & o s

forar &—
Time-; without number I

written to the State Government.

ot wwala 93 7 afzm

DR. BHAI MAHAVIR. :
eferring to this.

have

I am only ,-
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I T FET & TF 1962 S0 W H
FL GCHIT 41 9@ faqg @r § 1 o
UFATAAAE T %7 FeAl FOHL B T
a adr g ) T ag W (ear @ fw
TAF O UARGICHEE § 9 UAETes
F1 §w AATEAHI 7 T4T 2, TN@T § | THE
faar Hfasa wdiaresd & waar Ieqed
frar & «< ag ¥ga & fm Fhea -
ATTOH FT TEAATT &4 & Az d1 Iawl
TEL AT | Al FT WIAAT HAT HEEA
Tg T &7 FA7 F0 o 217 § foaer
15 2 1T Aq7 ¢ AT TAAT 2% a%F I
ATHA T ITE A FLA F HTIT AT
g7

SHRI ANNASAHEB SHINDE : It would
not be correct to say that this farmer has been
in correspondence for quite some time. In fact
the Prime Minister received his letter in March
1970, and the Planning Commission on 24th
March, 1970. That is only a month and half
earlier this reference has been received by us.
There was no direct correspondence with us.
May I say we would like to encourage all
progressive farmers ? There is no intention to
discourage anybody who produces more cane
or who produces more foodgrains, etc. As far
as the per acre yields are concerned, I do not
know whether the lion. Member has personally
grown sugarcane. May [ tell him for his
information that it is possible even without
using in organic fertilisers to have a very high
yield ? That is the experience all over the
country and not unique in this particular
case.

€lo W WEVETT : oA, Tedia ag o
arar far 2, fowr oo %y ag sfew &, fow
TAATL FT 7 Joaw fwar 2, sof a7
fora gt 2 T g7 1 & o7 A7 A1 T
faraft 9Y 97 16.44 TR 2 1 ®
7z ST ATt g i o s ag g
T OZ )\ T & TH ¥ AT qEw fTwadr
fosdT & ag 11 a7 12 9%q7 A% (gEdr
g 9 7z T4 fwadr aga
AT OHT § a1 FqT AT W A9 II

3T 8,
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#1 FIfow "avETe F7 @ F A famn
TR T 398 T TANT T THAAT FIH
¥ F1 7 w0 www gorg F 7

SHRI ANNASA iEB SHINDE : Of course
detailed r< lot is not available with me. We h ve
asked the Bihar Government to sul mit a
detailed report, and then only fin .1 conclusion?
can be drawn. But the i ata which is available
and which has b< sn mentioned by the ho i.
member does 101 indicate that this is uneque—
because t6-4 per cent sucrose content in actual
erms of sugar comes to 10-5 per oeut. In Bihar
there are certain regions where recovery is
possible up to 11 per cent. These are encouraging
results. We are traing to find out details from
the Bihar Goernment to see if there is anything
which can be welcome to other farmers.

SHRI LAL K.. ADVANI : The question put
by my colleas uo was in respsct of increasing
production without the use of fertilisers. I
would like to know whether any extensive ass<
anient has been made after the use of ohomical
fertilisers over the course of several years as to
how it has affected the fertility of the soil. This
question has aroused con siderable debate even
in the We and it is said that the use of
fertiliser? has adversely affected the fertility of
the soil. I would like to know from him what is
our experience.

SHRI ANNASA 3EB SHINDE : If the
fertilisers, NP, titrogenous phosphate and
potash, are a> -d on the basis of soil analysis,
then our experience is that the feritiiity increase
d spite; the heavy drain on soil because of
cultivation of crops or sugarcane. If balanced
doses of fertiliser are not used and also the
requirement of the soil in regard to micro-
nutrients is not made available, then the
fertility deteriorates. But i is a completely
wrong impression that the use of inorganic
fertiliser leads to the deterioration of the soil. It
is really tie appropriate use of inorganic
fertilise which is necessary. If that is done,
there can be no fear. The hon. Member should
dispel from his mind this fear that the use of
inorganic fertiliser would in any way lead to
the deterioration of the soil.

SHRI HAMID ALI SCHAMNAD : May I
know whether it is a fact that in dry land and
non-irrigated land when

[ 8 MAY 1970 ] to

question 26

the fertiliser is being used, it is being said by
the farmers that the fertility is lost especially in
the coastal area in Kerala and in Mysore where
coconut is being grown in plenty. Specially it
is being said by the research people that if
water is not used, if the land is not irrigated the
fertility is lost. Has it come to the knowledge
of the Government ?

SHRI ANNASAHEB SHINDE : There have
been very detailed studies in regard to this
matter. Any crop, whether it horticultural crop,
food crop or other type, takes some material
every year. What we have to see is that the
fertiliser application should be made on the
basis of soil analysis. What is happening in our
country is, while we are resorting to the use of
chemical fertiliser, the scientific methods of
soil analysis are not extensively practised.
Inorganic manure ii always useful. But unless
it is combined with soil analysis and other
modern methods, the use of chemical fertilisers
may present some difficulties. But by itself if
scientific methods are followed, then we need
not fear.

SAMLA COLLIERIES LTD.

*272. SHRI KALYAN ROY SHRI
BHUPESH GUPTA :

Will the Minister of LABOUR AND
REHABILITATION be pleased to state :

(a) whether Government are aware that
contractors engaged in Stowing Operation by
the Samla Collieries Ltd. in Ghattris-ganda,
Kenda, Ramnagore and Samla coal mines in
West Bengal severely exploit their workers by
refusing to make them permanent and deny
them proper wages and deprive them of bonus,
sick benefit*, leave and Provident Fund bene-
fits ; and

() whether Government propose to
investigate thoroughly into these matters and
take adequate steps to protect the workers ?

The question was actually asked on the
floor of the House by Shri Kalyan Roy.



